sz“\§

CENTRAL  ADMINISTRATIVE TRIBURAL ,iL
PRIMNCIPAL BENCH  MEW DELHI ib

C.P. Mo.484 of Z00Z
I
(A, MO.2242/2001

Mew Dslhi, this the 17th day of March, 2003

Hon’ble Smt. Lakshmi Swaminathan, vice Chairman(J)
Hon’ble Shri V.K. Majotra, Member (A)

Bharozeram $/o Dewvram
R/o C-2/43, Shahjahan Road,
Mew Dalhi.

.............. poplicant
(By Shri M.K. Bhardwaj, advocate)
Versus

1. Mame 3. Marayan

Secretary, Ministry of Finance,

Morth Block, New Delhi.
. Wame Sunndar Rajan

Under Secretary, A-D/3,

Ministry of Finance,

Morth Block, MNew Delhi.
z. Mame D.K.D. Rao,

assistant Director, AD/3.

Ministry of Finance,

Mew Delhi.

........ Respondents.

(By Shri R.M. Singh, Advocate)

0 R D _E R(Oral)

By Hon’ble Smt. Lakshmi swaminathan. VYice Chairman (J)

Heard both the learned counsel . Orders of the
Tribunal have been ocomplied with according to Shri R.N.
singh, learned counsel. This is not disputed by Shri  M.K.

Bhardwaj, learned counsel.

2. Noting the above submissions of the learned

counsal, C.P-d484/200Z is d

e

smissed. Notices to the alleged
contenners are discharged. File to be consigned to the record

roam .

Jistaps — Lokl bl
(V.K. Majotra) . -
Member (A) (Smt. Lakshmi Swaminathan)

co. VYice Chairman (J)




